K5 0 2 - S S N S5 e 0 0 S el o S

tate o8 DY il cuget g Jall b GV e Jleetd ol S b el

ot W ) o e P8 B S ) o IS dpay by S

i St e S a3 B S L ke Sl A8 o S 38 )

e e Fade el e (e e paitdla S el )l L o Wy

S a8 il i e gl S cdilae e el Wlag S e DS cla

o dls S a0, ULyl g S daeey g e DS i p S LA il g WY
i S ey Sy A

(Al A58

Demand toreview the decicion of allowing foreign drect

invastmeant into retail sactor of the country
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Damand to restora the avaikbility of coal and

power to the State of Madhya Pradesh
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